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SCHEDULE 1
FORM A
PUBLIC ANNOUNCEMENT

ation 14 of the Insolvency and Bankmuptey Board o
(Voluntary Liquidation Process) Requlations )

FOR THE ATTENTION OF THE STAKEHOLDERS OF
ANJALI HORTICULTURE PRIVATE LIMITED

1.| Name of Corporate Person Anjali Horticulture Private Limited
2| Date of Incorporation of Corporate 4th March, 1986
Person
3.| Autharity under which Corporate Person | Registrar of Companies, Mumbal
is incorporated Maharashtra.
4 | Corporate ldentity Number Of Corporate U01120MH1986PTCO39112
Person
5| Address of the Registered Office of AT &PostUtrantal Erandil Jalgaon,
Corporate Person Maharashtra 425117

6.| Liguidation Commencement Date Of 12th August, 2022
Corporate Person

7.| Name, Address, Email Address, Mr. Raghunath Sabanna Bhandari
Telephone Mumber and the (Reg No.. IBBlI/ IPA-002/ IP-NO1023/
Registration Mumber of the 2020-2021/13278)
Liguidator Office No.9, Behind "B” Wing, Pushp

Vinod MNo.1, 5. V. Road, Borivali
West, Mumbai-400092.
raghunathsb@yahoo.com

8| Last date For Submission Of Claims 11th September, 2022

Motice is hereby given that Anjali Horticulture Private Limited has commenced
voluntary liquidation on 12th August, 2022,

The stakeholders of Anjali Horticulture Private Limited are hereby called upon to
subrmit a proof of their claims, on or before 11th September, 2022 to the liquidatorat
the address mentioned againstitem 7.

The Financial Creditors shall submittheir proofol claims by electronic means only.
All other stakeholders may submit the proof of claims in person, by post or by
electronicmeans.

Submission of false or misleading proofls of claim shall attract penalties.

Sd/-
Date: 17.08.2022 Raghunath Sabanna Bhandari
Place: Mumbai, Maharashtra Insolvency Professional

Reg No.: IBEBI/ IPA-002/ IP-N01023/2020-2021/ 13276
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SCHEDULE 1
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
ANJALI HORTICULTURE PRIVATE LIMITED

1. Name of Corporate Person Anjali Horticulture Private Limited

2. Date of Incorporation of Corporate Person 4™ March, 1986

3. Authority under which Corporate Person is | Registrar of Companies, Mumbai Maharashtra.

Incorporated

4. |Corporate Identity Number of Corporate Person | U01120MH1986PTC039112

S. Address of the Registered Office of Corporate | AT & Post Utrantal Erandil Jalgaon,
Person Maharashtra 425117 IN

6. | Liquidatiop’Gommencement Date of Corporate 12% August, 2022

Person

7. | Name, Address, Email Address, Telephone | Mr. Raghunath Sabanna Bhandari
Number and the Registration Number of the | (Reg No.: IBBI/ IPA-002/ IP-N01023/ 2020-
Liquidator 2021/ 13276)

Oftice No.9, Behind "B" Wing, Pushp Vinod
No.i,S. V. Road, Borivali West, Mumbai -

. - 400 092.
- raghunathsb@yahoo.com
8. | Last Date for Submission of Claims 11" September, 2022

Notice is hereby given that Anjali Horticulture Private Limited has commenced voluntary liquidation on
12" August, 2022.

The stakeholders of Anjali Horticulture Private Limited are hereby called upon to submit a proof of their
claims, on or before 11" September, 2022 to the liquidator at the addrdss mentioned agﬁinst item 7.

The Financial Creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penah{%\-{ BH, 4/
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Place: Mumbai, Maharashtra /j/& S

Sd/- CrE r\n‘i’ |

Raghunath Sabanna Bhandari

Insolvency Professional

Reg No.: IBBI/ IPA-002/ IP-N01023/ 2020-2021/ 13276



